LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

LIST OF BUSINESS

Tuesday, 07 August 2018 / 16 Shraavan 1940 (Saka)
2.00 PM

Question Hour : Starred Questions as shown in the separate list to be asked and replies
given.

Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Sh. Gulab Singh 6. Sh. S.K. Bagga

2. Sh. Sandeep Kumar 7. Sh. Girish Soni

3. Sh. Vijender Garg 8. Sh. Praveen Kumar

4. Sh. Vijender Gupta 9. Sh. Rajesh Rishi

5. Sh. Shiv Charan Goel 10. Sh. Om Prakash Sharma
Adoption of Report :

Ms. Rakhi Birla
Shri Shiv Charan Goel
to move that “This House agrees with the Fourth Report of the Private Members’ Bills

& Resolutions Committee presented to the House on 06 August 2018”.

Short Duration Discussion (Rule-55) :

Sh. Adarsh Shastri

Sh. Saurabh Bharadwaj

Sh. Jagdeep Singh

To initiate short duration discussion on ‘ Supreme Court Judgment on powers of elected
Govt. of Delhi’.

C. Velmurugan

07 August 2018 Secretary
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